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Title: Statement regarding Government business for the week commencing the 18" December, 2000 and
submission by the members.
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MR. DEPUTY-SPEAKER: Please sit down. | amon my legs.

SHRI RAMDAS ATHAWALE (PANDHARPUR): We want reservation for SC and ST women also. We are supporting
Women's Reservation Bill.&€| ( =@ar)
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MR. DEPUTY-SPEAKER: Shri Ramdas Athawale, please sit down. |am on my legs.
...(Interruptions)
SHRI G.M. BANATWALLA (PONNANI): Sir, amon my legs! ...(Interruptions)
MR. DEPUTY-SPEAKER: You should not be.
...(Interruptions)

SHRI G.M. BANATWALLA : The Constitution Amendment Bill must not be taken up till a consensus is reached and
our demands are met. ...(Interruptions)

MR. DEPUTY-SPEAKER: When | am on my legs, you cannot be. You have to resume your seat.
...(Interruptions)

MR. DEPUTY-SPEAKER: What has now happened is that the Government has placed a list of items for the next
week's business.

...(Interruptions)
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MR. DEPUTY-SPEAKER: Shri Yerrannaidu, | have already called him.
...(Interruptions)
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SHRI K. YERRANNAIDU (SRIKAKULAM): Mr. Deputy-Speaker, Sir, the Bill has already been introduced. It is now
the property of the House. Whenever it comes up for consideration, the political parties will express their opinions.
There is nothing wrong in considering that. So, the Government should move the Bill for consideration and discuss
that Bill. ...(Interruptions)

MR. DEPUTY-SPEAKER: It is not listed for today. It is only to come during the next week.
...(Interruptions)

MR. DEPUTY-SPEAKER: The Government intends to bring that Bill only next week.
...(Interruptions)

SHRI SUDIP BANDYOPADHYAY (CALCUTTANORTH WEST): But Sir, it is the demand that we should all try to
pass that Bill. ...(/nterruptions)

MR. DEPUTY-SPEAKER: Okay, whenever it comes up, you may support it but not now.
...(Interruptions)

SHRI SUDIP BANDYOPADHYAY : It has to be passed. We are becoming hypocrites day by day.
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SHRI SHIVRAJ V. PATIL (LATUR): | will take only one minute. This is an important Bill. The Government is trying to
introduce it. | think that the Bill should come before the House and it should be possible for all of us to evolve a
formula which will not only satisfy the majority in the House, but all the parties in the House. There should be a Bill
to find a formula. If there is a will to find a formula, it will satisfy Shri Mulayam Singh Yadav and others also, and we
can do it. | feel that it should come before the House. If we are talking about social justice, we should give social
justice to ladies first.

MR. DEPUTY-SPEAKER: It will come up only during next week. But the discussion has started now. That is the
problem.

...(Interruptions)

MR. DEPUTY-SPEAKER: Now, Shri Kharabela Swain. You may please mention the items, which you want to be
included in the next week's agenda.

SHRI KHARABELA SWAIN (BALASORE): | will mention, Sir.

Sir, there should be a full-fledged discussion in the House about the impact of imported goods from China on Indian
small scale industry. There is not only industries' point of view which is involved here, but also consumers' point of
view.

MR. DEPUTY-SPEAKER: You have given notice to include only two items.
SHRI KHARABELA SWAIN : Yes, Sir. | want them to be included. So, there has to be discussions on:

1. The poor performance of Indian sports person in the International meets; and
2. Railway Safety.
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SHRI SUNIL KHAN (DURGAPUR): The following items may be included in the next week's agenda:



1. Non-payment of salaries for 18 months in HSCL and three or four months in IDPL and other PSUs like Burn
Standard and others.
2. Right to work and education for all.

SHRI BASU DEB ACHARIA (BANKURA): | would like the following items to be included in the next week's business:

1. The economic situation is serious in the country. As per mid-term appraisal of Ninth Five Year Plan, the growth
will not be more than five per cent. The value of rupee is falling down. The trade deficit is increasing. The
growth in the industrial sector, in the agricultural sector will not be what has been targeted.

2. The unemployment in the country is increasing by leaps and bounds. The number of registered unemployed
youths has crossed fifty millions. The Central Government has imposed ban on recruitment in the Central
Government Departments. This ban should be lifted so that the unemployed youths get employment in Central
Government Departments; urgent steps should be taken to reduce the unemployed.

DR. AD.K. JAYASEELAN (TRICHENDURY): The following items may be included in the next week's agenda:-

1. Need to set up a project to make sea water into potable water to solve the drinking water problem in Tiruchendur
Constituency in Tamil Nadu.

2. Need to set up a power project using tidal waves in Kanyakumari district.
SHRI BIR SINGH MAHATO (PURULIA): The following items may be included in the next week's agenda:-
1. Preparation of national plan for electric connection in all villages in the country by 2002.
2. Preparation of action plan of setting up a High School in all Gram panchayats in the country.
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MR. DEPUTY-SPEAKER: Do you follow what is going on in the House?
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MR. DEPUTY-SPEAKER: To raise any allegation, you have to give a notice. You have not given notice.
...(Interruptions)

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION TECHNOLOGY (SHRI



PRAMOD MAHAJAN): It should not go on the records.&€| (Interruptions)
MR. DEPUTY-SPEAKER: It will not go on the records.
(Interruptions)™

MR. DEPUTY-SPEAKER: Shri Pappu Yadav, | will take a serious note of your conduct. | have been watching you
from the very beginning.

...(Interruptions)
MR. DEPUTY-SPEAKER: Nothing will go on record.
(Interruptions) *
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MR. DEPUTY-SPEAKER: Nothing will go on record.
(Interruptions) *
*Not Recorded.
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MR. DEPUTY-SPEAKER: | am on my legs.
...(Interruptions)
MR. DEPUTY-SPEAKER: Shri Nagmani, you resume your seat.
...(Interruptions)
MR. DEPUTY-SPEAKER: Shri Nagmani, you resume your seat.
...(Interruptions)
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